
(HrGH coURT oF AssAM, NAGALAND, MrzoRAu ano anuNAcHAL PRADESH)

From

To,

Sub:-
Ref:-

Sir,

Shri Utpal Rajkhowa
Registrar (Vigilance)
Gauhati High Court
Guwahati

The District & Sessions Judge,
Dhemaji

NO. c.vII-81/2 oBt 125 lz tA

rf
perm ission to ava i r ."ff:1,:ili :xi J:?J,.ffi e m be r, 2023

Letter N o. DJ D H/4 055-56 I 2023, dated 08. t2.2OZ3

with reference to the above, I am directed to inform you that smti.
surajita Trivedy, Secretary, DLSA, Dhemaji has been ailowed to avail LTC for
the block period of 2022-2025, to travel to Andaman and Nicober Island via
Guwahati and Kolkata, along with her husband Shri Abhijit Kalita, w.e.f.
0r.02.2024 to 08.02.2024, by the shortest possible route, as per existing
Rules.

Smti. Trivedy, may be informed accordingly

Thanking you,

Yours faithfully,

Sd

REGTSTRAR (VTGTLANCE)

{
Memo No. HC.vII-BLlz}z3l t2il3- l2 F l1 lA. Dated _f December, 2023
Copv to:-

1' The Principal Accountant General, (A&E), Assam, Guwahati for information.2. smti. surajita Trivedy, Secretary, DLSA, Dhemaji for information, with
reference to her letter, dated 06.L2.2023.

3. The loint Registrar (Finance), Gauhati High Court, Guwahati for
information and necessary action.

t f The Project Manager, Gauhati High Court, Guwahati for information with- request to take necessary steps for uploading this letter in official website
of this Hon'ble Court.

%-
,1,


